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MB. DEPUTY-SPEAKER: They arc 
in the Library.

SHRI MADHU LIMA YE; They have 
to be circulated to the press.
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MR. DEPUTY-SPEAKER: Other
necessary steps will follow, I suppose.

? r r s w  tt$ m ,  ^  e ro r sif?r
VWfTO |  f%^T f t  STfffCTJ r%

sftfeff
^R T  f̂ STT 3TRTT $ *

«ft T m t  • fe r q-f̂ r ?r>fe*r
ffcrr «rr— srfor « r^ r far, w ffc

$  1

MR. DEPUTY-SPEAKER: I just 
now told you that our Secretariat has 
taken up the matter with the Finance 
Ministry, that is, the concerned Min
istry. What else can we do at this 
stage? I am giving you the facts.

SHRI P. M. MEHTA (Bhavnagar): 
It should be probed thoroughly as to 
who is responsible, who suppressed 
such an important information to the 
press.

MR. DEPUTY-SPEAKER: This is
not a question of suppression. This is 
a question of being laid only.
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MR. DEPUTY-SPEAKER; We have 
written to the Finance Ministry. Let 
us get the reply from them. Since 
these Answers have been placed in 
the library, the P.I.B., I think, must 
have received them now.
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Their function is analogous to that 
of parliamentary correspondents.

MR. DEPUTY-SPEAKER: The Ans
wers have been placed in the Library. 
If they have not collected them, they 
should do it now. The P.I.B. is in the 
know of the matter. They should col
lect these Answers and circulate them 
to the press.

PROF. MADHU DANDAVATE 
(Rajapur): The matter becomes more 
serious because it is related to the 
behaviour of a Minister and, therefore, 
a suspicion arises that this is deli
berately done.

MR. DEPUTY-SPEAKER: The sub- 
ject-matter of the Question is a differ
ent matter. No more about it.
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15.12 hrs.

COMMITTEE ON PRIVATE MEM
BERS’ BILLS AND RESOLUTIONS— 

contd.
Thirty-F irst Report

sft s n r?  ( « r r r )  
sfirrj, f  TPTnr f  f a  *t%t, -
flTVPft *T5*T* % fWT^f cT«r

*rf*rf?r % 3 i *  srfFrfor *T
*!*rr.$ 29?TT O , 1973«P> ^ f v « T T T O
«rr, 1 1



MR. DEPUTY-SPEAKER: The ques- 
iion is:

“That this House do agree with 
•the Thirty-first Report of the 
Committee On Private Members’ 
Bills and Resolutions presented to 
the House on the 29th August. 
1973.”

The motion was adopted.

1513 hrs.
RESOLUTION RTS DECLARATION 
OP PRESENT LOK SABHA AS 
CONSTITUENT ASSEMBLY—contd

MR DEPUTY-SPEAKER: We now 
take up further consideration of the 
Resolution moved by Shri Bibhuti 
Mishra He will continue his speech.
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Constituent Assembly (Rest.)
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